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State Development Plan

1660. SHRI DHIRAT PRASAD SAHU : Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

{a)  the salient features of the State Development Plan; and

(b)  the State-wise contribution made by the Union Government towards the
State Development Plan?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(KUMARI SELJA): (a) The Ministry of Housing & Urban Poverty Alleviation has

no information to furnish in this regard.

(b)  This Ministry is providing assistance for development of States through
the following schemes viz.,

. Jawaharlal Nehru National Urban Renewal Mission (JNNURM)
. Interest Subsidy Scheme for Housing the Urban Poor (ISHUP)

. Affordable Housing in partnership (AHP)

. Rajiv Awas Yojana (RAY)

. Swarna Jayanti Shahri Rozgar Yojana (SJSRY)

However, no specific State-wise contribution has been made by this Ministry

under the above schemes towards the “State Development Plan™.
Assistance for Land for Housing Projects in Gujarat

1661. SHRIMATI SMRITI ZUBIN IRANI : Will the Minister of HOUSING
AND URBAN POVERTY ALLEVIATION be pleased to state:

(a)  whether the Central Government proposes to give financial assistance for
land required for housing projects for urban poor in Gujarat;

{(b)  whether Government is considering revision of unit cost of housing projects

keeping in view the price escalation in building material and labour cost; and

{c)  whether there would be additional assistance for projects facing cost
overrun challenges?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(KUMARI SELJA) : (a) No, Sir.

(b)  No, Sir. However, the ceiling cost for a dwelling unit was increased from
Rs. 80,000 to Rs. 1,00,000 under Integrated Housing and Slum Development Programme
(IHSDP) with effect from 1.4.2008.



